
C 	
O.A. No. 27 of 2011 

Surendra. Jena . Applicant 

Union of.India& Ors. Riondnts 

Order dated: 01I1.201.1 

CORAM: 
Honil.eShij C 

& 
i'ble Shri A. K. P naik, Member(JudI.) 

Mr. D.K.Behe.ra, Ld.. Additional Standing Counsel 

appearing for the Respondents by tilIng MA. 875/I1 dated :29.09201 I 

has submitted that the i)irector (Science). Archaeo1oical Survey of 

India has already complied with the order passed by this Tribunal on 

.15.07.201.1 and the transfer order dated 17.01.201.1 in respect of Sb. 

Surendra Jena, the applicant, has been cancelled. 

When the matter was iinted on 10.10.201.1, it was 

adjounied as the L& Counsel for applicant was absent and nobody 

appeared for the applicant. Today, again vvhen the mattor is called 

neither the applicant nor his counsel is present. 

In view of the submission made above, Sri D.KBehera, 

Ld Addl. Standing Counsel has adequately apprised this Bench with 

reference to our order dated 16.092011- Hence, the matter thuids 

dosed arid M . A. 8'7/ II is, accorduteiv. 	posed of. 
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